OFFICE OF THE DISTRICT & SESSIONS JUDGE (HEADQUARTERS): DELHI

Q| 3R
No.\ ‘33—&’1LibrarleooksIQuotation12016 Dated, Delhi the

To
The Website Committee,
Tis Hazari Courts,
Delhi.

Sub.:-Regarding Quotation for the Books.

Sir/ Madam,

| am directed by the Ld. Chairperson of Centralized Library Committee
to request you to kindly put the quotation enclosed with this letter, on the subject

cited above, on the Website of District Courts Delhi.
Thanking you,

Yours faithfully,
Vlegdiw

CQCS ey R
(NEELAM PANDEY

Incharge Library on behalf of
Chairperson Centralized Library Committee

Enclosure:- As Above.



You should quote the rates vl IS 1auwoy v

Swamy’s Books and General Books, for which you are required to submit the

sample(s). Without Sample(s) of the Books, quotation shall not be

considered by the Centralized Library Committee. ‘

Thanking you,
Yours faithfully,

T\\-@,ehm ‘
@‘)
(NEELAM PANDEY!
Incharge Library on behalf of
Chairperson Centralized Library Committee

Enclosure:- As above.

























































